
 $  आए  कम  Laid

 {Shri  Jagannath  Pahadiaj.
 (2)  A  copy  of  the  Demands  for

 Grants  for  exenditure  of  the
 Central  Government  on  the
 Indian  Posts  and  Telegrahs
 Department  for  1975-76  (Hindi
 and  English  versions).  {Plac-
 ed  in  Library.  See  No.  LT-
 9382/75).

 NOTIWICATION  UNDER  R&EQUISITIONING
 AND  ACQUISITION  OF  IMMOVABLE

 Prorenry  Act,  1962

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  WORES  AND  HOUS.-
 ING  (SHRI  DALBIR  SINGH):  I  beg  to

 lay  on  the  Table  a  copy  of  Notifica-
 tion  No,  30.  885  (Hindi  and  English
 versions)  published  in  Gazette  of  Indla
 dated  the  22nd  March,  1975  under  sub-
 section  (2)  of  section  17  of  the  Re-
 qusitioning  and  Acqusition  of  Im-
 movable  Property  Act,  1952.  [Placed
 in  Library.  See  No.  LT-9383/76}.

 अदल  निहारा  जा जपे यो  (ग्वालियर)  :

 अध्यक्ष  महोदय  जी,  इस  का  हिन्दी  कहा  है
 *

 अध्यक्ष  महोदय  :  इस  मे  हिन्दी  है।

 ओओआटल  जिहार  वाजपयी  मुझे  कीजिये

 अर्द्ध  मामला  मे  यादव  साहब  की  मुझे  खबर

 लेनी  है।

 Crertirigzo  Accounts  of  Inpian  INSTI-
 TuTe  or  TECHNOLOGY,  KANPUR  FOR

 1971-72

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  I  beg  tu  lay  on
 the  Table—

 ria)  A  copy  of  the  Certified  Ac-
 counts  (Hindi  and  English
 versions)  of  the  Indian  In-
 stitute  of  Technology,  Kanpur
 for  the  year  1971-72  along  with
 the  Audit  Report  thereon,
 under  sub-section  (4)  of  suc-
 tion  23  of  the  Institutes  of
 ‘Technology  Act,  1961,
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 (ii)  A  gtatement  (Hindi  and  औक
 glish  versions)  showing  rea-
 song  for  delay  in  laying  the
 above  Accounts.  (Placed  in
 Library.  See  No.  LT-9384/
 76).

 श्री अदल  विहारी  बाजपेयी. इस  में  हिन्दी

 कहां  है?  इस  में  कि  लिखा  है  कि  उपयुक्त  मेे

 सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण
 वता नबा ला एक  विवरण  |

 अध्यक्ष  महोदय  :  आप  अग्रेज़ी  को  पहिये
 उम  मैं  है।  हिन्दी  किसी  तरह  मे  रह  गया होगा

 आ  अटन  बिहारी  वाजपेयी क्या  हिन्दी
 ओर  प्रपोज  मे  अलग  अलग  लिखा  हाता  है।

 12.20  brs.
 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 REPORTED  CLOSURE  OF  JAWAHARLAL
 Nenku  UNIveRsiTy

 SHRIS  M.  BANERJEE  (Kanpur):
 Sir,  I  call  the  attention  of  the  Minister
 of  Education,  Social  Welfare  and
 Culture  to  the  following  matter  of
 urgent  public  importance  and  request
 that  he  may  make  a  staiement  there-
 on:

 “The  reported  closure  of  Jawaher-
 lal  Nehru  University  and  the  steps
 taken  by  the  Government  in  this
 regard.”

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF  s.  NURUL  HASAN):  The
 Students’  Unien  of  the  Jawaharlal
 Nehru  University  had  sent  to  the
 Vice-Chancellor  a  memorandum  dated
 the  14th  October,  1974,  which  was
 referred  by  the  letter  to  a  Group
 comprising  students  and  feculty  mem-
 bers  which  made  detailed  recom-
 mendations  on  it,  The  recommen-
 dations  were  under  conslderatian
 of  the  Academic  Council  and  other

 12  proposals  to  the  Vice  Chanoallor  un
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 March  4,  1975.  The  Vice-Chancellor
 'veferred  these  proposals  to  a  Com-
 mittee  of  Deang  and  students.  The
 Committee  did  not  make  recommenda-
 tions  on  two  of  the  issues  which  were
 already  under  the  consideration  of  the
 Academic  Council,  namely,  the  estab-
 lishment  of  a  statutory  body  to  eva-
 juate  grades  and  representation  of  the
 students  on  the  Executive  Council.
 While  the  Academic  Council  wag  dis-
 cussing  these  issues  on  April  4,  1975,
 he  meeting  was  adojurned  on  a  mo-

 tion  of  the  President,  Students  Union

 to
 enable  the  students  and  Faculty  to

 "nave  further  discussions.

 Before  the  adjourned  meeting  of  the
 Academic  Council  could  take  place
 and  even  before  consultations  on  the
 question  of  the  setting  up  of  statutory
 body  to  go  into  the  question  of  grad-
 ing  could  be  held,  a  section  of  the
 leadership  of  the  Students  Union  re-
 sorted  to  direct  action  On  the
 morning  of  April  7,  1975  it  was  dis-
 covered  that  a  group  of  students  had
 blocked  entry  to  the  administrative
 office  of  the  University  According  to

 ‘the  University  authorities,  the  con-
 |  tention  of  the  students’  leaders  was

 that  unless  two  of  their  demands,
 namely.  the  establishment  of  the  sta-

 ,tutory  body  mentioned  earlier  and  the
 ’supply  of  good  food  at  Rs  190  pm.
 .were  granted,  the  administration
 would  not  be  allowed  to  function

 In  view  of  the  fact  that  the  Uni-
 versity  wag  not  hong  allowed  to
 function  by  the  students,  the  Vice-
 Chancellor,  in  consulation  with  the
 ‘Rector,  the  Deang  of  Schools  and  the
 Dean  of  Students  decided  to  close  the

 |  University
 sine  die.  Students  have

 jbeen  asked  tp  vacate  the  hostels.

 hather  steps  teken  by  the  Vice-Chan

 lal  Nehru  University  (CA)
 The  University  authorities  are  keen

 that  it  should  reopen  as  soon  ag  con~
 ditions  are  restored  for  its  proper
 functioning.

 It  is  unfortunate  that  the  experi-
 ment  of  student  participation  in  the
 affairs  of  the  University  undertaken
 in  the  Jawaharla]  Neshru  University
 is  sought  to  be  jeopardized  by  the  un-
 thinking  action  of  a  section  of  student
 Jeadership  No  University  can  func-
 tion  normally  when  intimidation  re-
 places  dialogue  and  arguments  are
 given  up  in  favour  of  pressure  tactics.
 Government  earnestly  hope  that  the
 general  body  of  the  students  will  join
 the  teaching  community  in  ensuring
 that  the  University  begins  to  function
 normally

 SHRI  5.  M  BANERJEE:  Sur,  है
 have  heard  the  statement  with  rapt
 attention  I  am  one  of  those  who
 want  that  there  should  be  no  trouble
 in  untversities,  especially  in  a  univer-
 sity  associated  with  the  name  of  the
 late  lamented  Jawaharlal  Nehru,
 which  is  so  dear  to  us  I  have  also  read
 the  statement  issued  by  my  hon  fri-
 end  Dr  Nag  Chaudhuri  for  whom  I
 have  great  regard  and  other  profes-
 sors  of  the  University  who  are  near
 and  dea:  to  me  According  to  the
 mimister’s  statement,  the  two  demands
 which  are  pending  ate  the  establish-
 ment  of  a  statutory  body  and  the  sup-
 ply  of  gong  feod  at  Rs  100  per  month
 and  unlesc  these  two  demand:  were
 granted.  the  adnunistration  would  not
 be  allowed  to  function  The  demand
 for  good  food  is  a  genuine  demand.
 You  know  the  incomes  of  the  varents
 of  these  students  Thev  are  not  the
 sons  Of  Birlas  or  Tatas  or  Ministers.
 They  come  from  middle-class  families.
 They  want  that  through  some  subsidy
 they  should  he  given  sood  feod  at
 Rs  100  per  month  Let  them  with-
 draw  the  subsidy  from  the  parliament
 catering  «stem  because  Members  of
 Parliament  are  well  looked  after,  paid
 well  and  clad  well.  But  you  are  rd
 king  and  you  are  giving  this  subsidy
 for  the  food  served  to  MPs.  र  the
 students  want  some  good  food  at
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 [Shri  5.  M,  Banerjee].
 Re.  100  per  month,  should  not  this
 demand  be  considered  sympathctical-
 ly?

 The  closure  of  this  university  1s  most
 unfortunule,  because  if  I  healg  the
 munister  aright,  he  said  that  the  Vice-
 Chancellor  took  this  decision  relu-
 ctantly,  if  the  students  wanted  to  have
 their  demands  discussed  and  started  a
 dharna  at  a  particular  place,  should  it
 warrant  the  closure  of  the  university
 and  extreme  action  like  closing  the
 mess?  I  am  told  the  mess  1s  xoing  tu
 be  closed  and  messagis  have  been
 sent  to  the  parents  and  guardians  of
 students  including  girls  to  take  away
 ther  watds  Order,  have  been  given
 to  vacute  the  hostel,  If  they  use  the
 police  and  the  CRP  to  foree  the  stu-
 dents  to  vaccale  the  nostel  whot  wali
 happen  to  the  campus?  What  will
 happen  to  the  oud  name  of  the  Ins
 situation  numed  aiter  the  late  lament-
 ed  Jawnurltal  Nehiu’  I  request  the
 minister  tu  see  that  no  achons  of  that
 kind  are  taken  to  vaccite  the  no  tel.  to
 close  the  mess  arvi  so  un  ‘Tuese  steps
 are  bound  1०  aggiavute  the  ‘uation
 I  met  some  of  the  student,  and  they
 are  prepared  for  a  dilugue  Why
 should  not  the  university  autrorities
 stait  a  dialoguc?  The  statement  says:

 “No  univer  ity  can  funct  cn  nor-
 milly  when  intimidation  replares
 diulogue  ada  argument,  ue  given
 up  in  favon:  of  prossure  to  tice  ”

 The  simt  thing  Was  oid  durng  the
 railway  stoke  The,  wanted  to  have
 ४  dialogue,  but  thiv  arrestee]  Mr.
 George  Fernandes  Do  they  vant  a
 siralar  thing  to  happen  here”  1  re-
 quest  the  Mimster  who  nas  been  able
 to  solve  many  compheated  problems,
 more  serious  in  nature,  more  sensitive
 in  nature,  not  to  precipitute  matters
 by  dictating  the  students  Megses
 should  not  be  closed,  Dialogue  should
 be  started  immediately  with  the  stu-
 dents.  I  would  request  him  with  all
 humility  at  my  command,  and  with  all
 honestly  at  my  command  not  to  stand
 9p  any  prestige,  Let  the  Vice  Chancellor
 ho  has  beer  awarded  Padma  Vibhu-
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 shan  recentiy—I  know  him  well;  he  is
 a  gop  of  a  worthy  father—come  for.
 ward  and  start  dialogue,  I  know  him
 from  the  days  when  he  was  Scientific
 Adviser.  He  was  one  who  used  to
 negotiate  for  hours  together  and  he
 was  never  tired  of  negotiations.  I  do
 not  know  why  in  this  particular  case
 such  a  hasty  action  or  unfortunate  ace
 tion  hag  been  taken  I  quote  from
 the  statement  given  by  the  All  India
 Students  Federation  It  says  that
 dialogue  should  be  started  and  1
 should  be  started  immediately.  These
 two  things  are  very  clear.  *

 Now,  my  question  1s:  Whether  the
 hon  Education  Minister  will  intervenc
 into  the  matte:  directly  or  througt

 the  Vice-Chancellor  or  through  ०
 officials  so  that  the  matter  is  seltle:
 ummediately?  Whether  he  would  like
 1  continue  the  closure  uny  more  1
 he  would  request  the  Institute  Auth
 tities  to  see  that  the  University
 opened  immediately?  Whether  he  wi!
 give  an  assurance—a  solemn  =  assur.
 ance—10  this  House  that  no  step  vi
 he  taken  to  precipitate  action  and  th:
 students  will  be  allowed  to  stay  wher
 they  are  amd  messes  will  Le  continu
 el?  आ  am  not  going  to  threaten  th:
 hon,  Minister  but  I  would  reque+t  hin
 to  answer  these  points.  L  wouk
 request  him  in  all  geriousness  to  kind
 ly  see  that  the  situation  is  not  aggra
 vated  any  further.  With  these  word:
 उ  would  request  him  to  answer  an
 settle  this  problem  also

 PROF  S  NURUL  HASAN:  My  hor
 friend  hag  raised  a  number  of  point:
 I  shall  make  a  brief  observation  an
 supply  information  on  most  of  them

 He  has  quite  rightly  drawn  th
 attention  of  the  House  to  the  fact  th.
 there  are  very  large  number  of  sti
 dents  belonging  to  middle  class  family
 and  that  food  given  to  them  should  |
 subsidised.  In  this  connection,  I  wou.
 beg  to  bring  to  his  notice  the  fact  thi
 the  Jawaharlal  Nehru  University

 a
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 families,  gives  a  number  of  scholar.
 abips  and  its  proportion  is  very  much
 Righer  than  it  has  been  possible  in
 other  Universities;  to  provide.  50  per
 cent  af  the  students  in  the  pre-research
 coursés  are  in  receipt  of  merit-cum-
 means  scholarships—that  is  to  say,
 weual  formula  of  Rs.  ‘500/-  income--
 and  these  students  apart  from  getting
 scholarships  ranging  from  Hs.  100/.  to
 Re.  110/,  are  charged  reduced  fees  as
 room  rent  and  other  charges  as  well
 as  freeship.  At  the  same  time,  so  far
 as  food  ig  concerned,  an  indirect  sub-
 sidy  is  given;  that  is  to  say,  the  kit-
 chen  staff  and  the  bearers  are  paid  for,
 not  by  the  students’  mesg  but  by  the
 University,  and  this  keeps  the  over
 head  costs  fairly  low.  In  addition  to
 this,  regular  supplies  from  ration  shops
 have  been  arranged  for  the  students.
 The  super  bazaar  supphes  a  number
 of  articles  of  essential  needs  to  the
 students  at  an  average  discount  of  5
 to  10  per  cent,

 SHRI  5  M.  BANERJEE;  What  do
 they  pay  per  month?

 PROF.  S.  NURUL  HASAN:  I  was
 just  coming  to  that  The  menu  that
 has  been  asked  for  by  the  Students’
 Mesa  Committee  and  the  Students’
 Unien  cannot  certainly  be  accommoda-
 ted  within Rs  100  I  would, with  your
 Permigsion.  read  out  the  suggested
 menu,  which  has  been  asked  to  be
 supplied  within  Rs.  100,

 Breakfast:  eggs,  jam,  bread.  mak
 with  sugar  on  two  days,  eges,  ghee,
 jam,  bread  and  milk  on  three  days:
 fruit,  ghee,  bread,  milk  and  vegetables
 on  one  day;  cutlets.  dosa,  sambar,
 vegetable  etc.  on  one  day.

 The  cost  of  this  comes  to  Rs.  1.47
 per  breakfast,

 Lanch:  vegetable and  curd  tor  three
 days;  vegetarian  for  two  days,  paneer.
 fish  for  one  day;  meat  pulao and  puri
 for  one  day;

 ‘The  avetage  cost  of  lunch  per  day
 cons to  Ke.  144

 203  LSS.
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 Dianer:  egg  curry  one  day;  mutton

 two  days;  vegetables  and  soup  two
 das;  vegetables  one  day;  soup,  cutlet
 etc. one  day.

 The  average  per  day  comeg  ta
 Rs.  1.85,

 The  total  for  breakfast,  lunch  and
 dinner  comes  to  Rs  4,76  per  day  or
 Rs,  142.80  for  30  days  and  Rs.  147.56
 for  31  days.

 The  point  is  that  it  is  impossible  to
 supply  this  type  of  menu  within
 Rs.  100.  What  the  University  autho-
 rities  are  willing  to  do  ig  to  ensure
 that  nutritious  food  1s  available  within
 Rs,  100.  But  it  cannot  be  the  parti-
 cular  menu  that  has  been  suggested.

 SHRI  S.  M  BANERJEE:  How  much
 did  they  spend  per  day  on  food  for
 Haji  Mastan?

 PROF,  S.  NURUL  HASAN:  I  can-
 not  talk  of  my  hon.  friend's  friends;
 he  can  speak  for  them.

 The  University  authorities  feel  that
 let  the  students  run  their  own  messes
 and,  whatever  may  be  the  cost,  let
 them  share  it  armong  themselves  The
 subsidy  in  the  form  of  staff  1s  already
 available  to  the  students.  Ag  I  sub-
 mitted,  the  number  of  scholarships  is
 very  high.

 The  hon.  Member  referred  to  nego.
 thiations  He  wants  immediate  nego-
 thations.

 Just  as  I  was  coming  here,  I  heard
 that  the  Vice-Chancellor  went  to  his
 office,  and  ७  group  of  students  started
 shouting  slogans  demanding  that  he
 should  go  back.  There  are  some  basic
 values  of  qa  university  system  Are
 we  going  to  forget  all  about  those
 values  in  the  name  of  negotiation?
 One  section  of  the  student  union
 Jeadurship  has  seid  that  it  will  make
 the  functioning  impossible.  It  the
 functioning  13  made  impossible,  what
 do  the  authorities  do  if  they  wish  to
 avoid  a  clash?  Therefore,  they  decid-
 ed  to  close  down  the  University.



 Harboufy;“That  is  not  true.

 PROF.  5s.  NURUL  HASAN:  When
 his  turn  comes,  I  will  try  my  best
 to  satisfy  him.

 The  hon.  Member  has  referred  to
 the  teachers.  With  your  permission,
 I  would  read  out  thg  resolution  the
 University  Teachers’.  Association  pass-
 ed  yesterday:

 tad

 “The  General  Body  of  the  JNUTA
 urges  the  students’  union  te  lift  the
 gherao  of  Admiriistrative  Block
 and  ask  the  ~Chancellor  to  open
 the  University  on  the  conditiag  that
 the  students  have  withdrawn
 gherao.”

 On  the  question  of  re-valuation  etc.,
 they  have  made  their
 Further  on  they  say:

 “The  emergency  meting  of  the
 Genera]  Body  of  the  JNUTA  de-
 plore  the  public  burning  of  the
 effigies  of  responsible  members  of
 the  teaching  and  adminustrative  staff
 and  considers  that  this  attitude  of
 the  students’  union  is  neither
 healthy  nor  helpful  for  restoration
 of  normal  life  an  the  campus."

 My  hon.  friend  also  referred  to  the
 statement  issued  by  the  All  India
 Students’  Federation.  The  demands

 og  the  Federation,  in  their  leaflet  isst.
 @q  this  morning  I  believe,  because  I
 have  got  qa  copy,  are:

 (a)  an  immediate  Gencural  Body
 meeting to  discuss  and  review
 matters as  a  mater  of  course.

 (b)  opéning  some  sort'of  dialogue
 with  और  Teachers’  Agsocia-
 tion  in  right  earnest  as  tea-
 chera  form  an’  important  ele-
 ment  of  the  situation,

 suggestions.  Council  adjourned  on  the  motion  af

 ties  have  also  started  sending  tele-
 gram,  to  parents,  particularly  about
 the  girl  students,  to  withdraw  their

 v2
 5  his  reply a  ‘bout  z  i
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 (Gwalior):  By  closing. down  the-ant-.

 Manat,  net,  Su  Trorinmdy  BOSU.  eo
 arose,  we'tried  to  glve it  it!ecrom  ध».  Rov  Rage ain ray

 AW  Ihe

 table.  In  thig  case,  a  small  matter  Whilst  illiteracy.  is  on  the
 of  mess  charges  remained  tmolved’  to tr aul Mae
 for a  long’  time.  AN  these  bitgs “~ ”  states  ata,  funy  Hage

 fhe

 create  problems.  0  ‘the  mos’ &  im-  the  sultargtion
 ie

 portant  ‘point’  is  that  an  immediate  9  pone
 नि

 decision shottld  be  taken  on  the  points
 e  fo

 raised  in  the  memorandum  submitted  Tee  के  नक  अन
 by  the  students.  Now,  I  would  Jike  to  Let  us  take  the.  Jawaharial Nehru.  .
 know  from  the  hon.  Minister  whether
 the  -Ras  called  the  lender  of  the  stu-

 ११  है  t6  discuss  this  matter  with  him
 cd  that  the  students  hava  not  to  suffer
 by  this  unnecessary  closure  of  the
 college?  Thirdly,  I  would  like  to  know
 whether  he  has  invited  the  leader  of
 the  students  to  express  thair  views
 for  bringing  about  a  kind  of  settle-
 ment,

 PROF.  5  NURUE  HASAN:  I  think,
 य  hevé  ‘not  Beep  able  to  make  my
 point  clear.  tt  is  my  fault.. I  would
 dike to  clarify  that  no  mess  charges
 ‘question
 moftrths,

 University.  How  is  it  treated  finan-—
 clalty?  tn

 ca
 the  total  alloeation:

 protein,  to  give  ‘him  afl  ‘that s  te
 quired  to  have  brein  devéloping’ aad

 cation,  as  against  Rs.  3  crores,  is
 Rs.  47,21,000  with  a



 23x  sure  of  Jawaharlel  APRIL 9,  32205  Closure of  Jawaharlal
 Neary  University  (CA)  Nehru  University  (CA)

 assessment  of  students  is  completely
 internal.  The  teacher  who  teaches
 correcta  the  cxamunation  papers.  This
 is  the  only  Indian  University  where

 hire  accommo-  this 1s  done.  The  students are  not
 te  buy  food  or  allowed  any  appea}  against  gradation

 ig  second  week  of  the  month  The
 to

 न
 ्  2

 ड tion  outside
 train  tickets  Even  travel  concessions  Elsewhere, there  ry  a  Board  of  Exa-
 have  been  denieq  to  them.  Do  they  miners  or  a  Court  of  Appeal.  The
 also  want  to  pressurise  the  students  students  have  no  freedom  to  demand
 by  starving  them  as  they  did  in  the  a  statutory  mechanism  for  review
 case  of  the  railwey  strike? The  stal-  outside  the  Department  or  to  choose

 warts  in  Government  and  in  Univer-  their  topic.  If  somebody  wants  |

 sity  run  their  kitchen  merrily  I  study  South-East Agia,  he  cannot.  nc
 would  like  to  sample  the  food  that  ts  cannot  study  North  Vietnam  and  he

 aren  to
 =  ai

 Prof. N  ‘urul  see  cannot  study  China  He  can  study
 to  only  Indonesia  or  the  Philippines  and

 what  the  students  have  asked  for  he  hag  to  go  to  USA  for  that.  There
 are  numerous  cases—for  example

 PROF.  s.  NURUL  HASAN:  I  do  G.  P.  Deshpande’s  thesis  on  ‘China
 not  want  to  interrupt  him.  My  hon.  Foreign  Policy’  wag  rejected  even
 friend  1s  most  welcome  to  have  it  if  after  the  examiners  approved  it.

 .
 In  February,  selected  teachers  met

 SHRI
 =  the  Prime  Minister  ‘closed  doo:’—

 trouble ig,  Ht
 Sb  bin  sew  at  which  is  very  significant.  We  want

 eye  is]  ri i  ge  ee

 y

 F

 न  :  ve  entire

 पम  ccs  ie

 |

 way  ae

 uses

 on  «
 ye

 my  lite.
 2

 As  tor  the  Library, the
 scholars

 have  9  different  standard  of  telling  ‘were  asked  to  rum  away  and  students the  i  7  |
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 Their  demand  ig  for  a  Mess  rate
 of  Rs.  100  p.m.  for  a  balanced  menu.
 They  only  wanted  meat  three  times
 a  week.  The  research  students  want-
 ed  animal  proteins  of  six  ounces  three
 times  a  week;  that  is  all—whien  was
 settled  and  signed  last  year  by  the
 University  authorities.  Now  they
 want  Rs.  147/-  p.m.  Otherwise  they
 can  get  only  vegetarian  meals  and  no
 proteins  for  growing  brains  I  would
 say,  let  the  Prime  Minister  the  Edu-
 cation  Minister  and  the  Vice  Chancel-
 lor  dine  with  the  students  and  share
 their  meals  for  six  months;  I  would
 like  to  see  how  they  will  enjoy  them

 I  would  request  the  Hon'ble  Mirns-
 ter—who  has  not  forgotten  that  ho
 was  g  teacher  (but  by  his  actions,
 1  have  grave  doubts  about  it)—that
 this  dispute  should  be  settled  today,
 that  he  should  be  kind  enough  to  tft
 the  closure  without  any  pre-condi-
 tions.  If  you  ere  a  teacher,  you  are
 like  g  father;  but  you  are  behaving
 like  a  policeman.

 Also,  kindly  institute  के  prope  into
 the  corruption  and  allegations  Re-
 move  the  incompetent  men  and  women
 teachers.  And  let  there  be  no  Police
 force.  Please  don't  ring  in  the
 Police—either  in  plain  clothes  or  in
 uniform.

 Please  give  us  an  assurance.  We
 have  not  come  here  to  quarrel.  I
 would  request  you  humbly  to  kindly
 intervene  and  lift  tha  closure.  The
 students  are  your  children.  Le;  there
 be  no  repression  and  victimisation.

 PROF.  s.  NURUL  HASAN;  I  am
 अ  full  agreemeny  with  my  Hon'ble
 friend in saying in  saying  thet  the  students
 should  be  looked  upon  as  children  and
 st  least,  I  would  like  to  flatter  my-
 melt  into  believing  that  I  have  never
 discriminateg  between  my  own  chil-
 dren  and  the  other  students.  But  the
 @iMienlty  arises  when  some of  our
 @etinguished  political  collegues  de-

 far dover age  i fmpreesiona  ma  for
 attrinmant of  their  own  political  ends

 lal  Nehru  University  (CA)
 and  purposes.  For  them,  the  issue
 ceases  to  be  an  academic one;  it  be-
 comes  a  straight  politica)  ismue.

 tee  QT
 उ  am  craving  your  indulgemze  again

 to  quote  from  a  leaflet  (whist.  bears
 yesterday's  date)  issued  by  the  Stu-
 dents  Federation  of  JNWJ—whith,  I
 understand,  15  linked  with  my

 Hon'ble friend’s  political
 party.

 13  hrs.

 SHRI  JYOTIRMOY  ‘BOSU:  My
 party—yes.

 PROF.  5.  NURUL  HASAN:  I  qucte:
 “It  is  also  urgently  necessary  to

 raise  the  whole  jssue  to  a  political
 plane.  JNU  was  createg  by  an  Act
 of  Parliament.  We  shall  get  the
 matter  of  the  democratic  rights  of
 the  students  rassed  in  the  forums
 outside  the  campus.  es

 SHRI  JYOTIRMOY  BOSU:  Whe:  is
 wrong  in  that?  ‘You  call  yourself  a

 professor.  an

 PROF.  S.  NURUL  HASAN:  The
 point  I  am  making  is  a  very  simple
 one,  that  so  far  as  the  hon.  friend
 is  concerned,  he  ig  ‘tet  interested  in
 the  academic  issue;  hé  1s  Witerested
 in  raising  the  whole  issue  to  the
 political  plane.

 SHRI  NOORUL  HUDA
 Ig  that  your  conclusion?
 completely  wrong  in  het.

 SHRI  FYOTIRMOY  BOSU:  That  is
 why  they  came  to  see  the  Prime
 Minister.

 PROF.  5.  NURUL  HASAN:  Sé#éond-
 ly,  it  is,  I  think,  a  very  yncharitgh'-
 remark  to  make  that  .Jawaharial
 Nehru  Univernty  has  not  Deen  func-
 tioning  democratically.  In  fant,  the
 democratic  experiment  has  been  tried
 in  JNU  in  every  gphere

 au
 (Cachar):
 You  are
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 Academic  Council.  But  unfortunate-
 ly,  there  are  friends who  instead of
 using  the  academic  forum  with  to  use
 wextrasacademic  forums  and  attempt
 to  raise  the  issue  to  the  political
 Plane.

 What  is  the  protection  which  the
 University  has  when  various  political
 leaders  decide  to  use  this  community
 for  achieving  their  own  political  ends
 I  am  afraid  that  in  such  a  situation
 my  sympathies  will  be  enturiy  wth
 the  academic  community  which  in-
 cludes  the  teackers  as  well  as  the
 students,  and  it  15  to  that  to  which
 I  had  made  q  reference  1  deny  that
 Government  ordered  the  closure  of
 this  University.  This  was  a  decision
 of  the  university  authorities  them-
 selves

 He  has  raised  certain  academic
 ussues  I  would  be  taking  too  much
 of  your  time  if  I  were  to  go  into  the
 details  of  these  acadenue  :sues,  but
 all  that  I  want  to  say  1s  that  1  friends
 like  my  hon  colleague  there  were  to
 keep  their  hands  off  these  institutions,
 they  will  be  run  much  better  than

 they?  are  at  the  moment.

 I  have  no  anfermation  about  any
 group  of  atlected  teachers  having  met
 the  Prime  Minister  beband  closed
 doors

 SHRI  JYOTIRMOY  BOSU:  There  is
 a  very  small  item.  The  subsidy  in

 year  totaly  Rs.  410  lakhs  out  of

 Aénkt  ry  पड  Clohite  of  Jotoukarlat  236
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 SHR:  TYOTIEMOY  BOSU:  You
 have  net  replied  to  the  demand  of
 the  students  that  if  they  wanted,  the
 examination  papers  should  be  exa-
 mined  by  outaiders.

 MR.  SPEAKER:  All  these  matters
 can  be  taken  up  at  the  time  of  dis-
 cussion  of  the  Education  Ministry
 Demands.

 आ  सतपाल  कपूर  (पटियाला!
 स्पीकर  साहब  मै  मिनिस्टर  साहब  के  इस

 पायट  आफ  व्यू  से  बिल्कुल  एगी  करता  हू  कि
 दिल्‍ली  यूनि सिं टी हो,  या  जवाहरलाल  नेहरू

 भूनिवसिटी  हो  वहा  स्टूडेंट्स  की  दिक्कत  उतनी
 नही  i”  जितनी  कि  पोलिटिकल  पार्टीज  क।  हूँ  ।
 इसलिए  पोलिटिकल पार्टीज  के  हम  तमाम
 लोगो  को  आपस  मे  यह  सय  करना  चाहिए  कि

 हमने  स्टूडेट्स  को  किम  हद  तक  अपने  सियासी
 मकसद  के  लिए  इस्तेमाल  करना  है।  हम  अपनी
 डिमाड्श रखते  हैं  और  स्टूडेट्स  को  उसके  लिए
 इस्तेमाल करते  हैं।  इसलिए आज  इम  बात  की
 जरूरत  है  कि  पोलिटिकल पार्टीज  अपने  सिए

 एक  मिनिमम कोड  आफ  कन्इक्ट  बनाया कि  वे

 कौन  कौन  से  इश्यू  पर  किस  तरह  बिहैव  करेगे+
 जहा  सक  मिनिस्टर  साहेब  के  इस  ब्यान

 का  ताल्लुक है  कि  सरकार इसमे  मुदाख़लत,
 इन्टरवीन,  नही  करना  साहसी  है,  बल्कि  वह

 चाहती  है  कि  यूनिवर्सिटी  एयारिटीज  इस  मामले
 को  ढील  करें,  मे  इससे  एगी  नहीं  करता  हु  1  मैं
 उमसे  यह  श्चाह्त  करना  चाहेगा कि  गह
 अपनी  तरफ  से  पूरी  कोशिश  करे  और  अपने
 मु  आफिसर  |:  करे  कि  बहू  क्राइसिस  टल
 आगे  1  में  डा)  नग  शरद  को  जाना  हूं

 बह  हमारे  देश  के  माने  हुए  साइंटिस्ट हैं,  प््न्छे
 भूमि  हैं,  |]  अच्छे  एडमिनिस्ट्रेटर हैं  भर  उनकी

 कैपेसिटी  और  एडमिनिस्ट्रेटिव  कवालिदीफ

 को  हम  ए्रिशिएट  करते  मैं।  हिकमत  उसको  थी

 इस  बात  की  एग्जिस्टेंस की  ज़रूरत  होगी  कि
 मिनिस्टर साहब  पोलिटिकल

 बड़ी  बलम  1... है  उस  के  पौधे  पोलिटिकल

 आवशऋ  ज्यादा  है।  मसको ह्म  करने  के  सि
 उनको  इस  मले  मे  दलन  देना  ज्यादा  जरूरी  है
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 मैं  ज्योतिर्मय  सु  कौर  श्री  अनर्जी

 से  भी  यह  वरखवास्त कलमा  कि  उनकी  यह

 कोशिश  करनी  चाहिए  कि  स्टूडेट्स  अपना  धरना

 वापिवस  से  ले  भीर  जितनी  जल्दी  हो  सके  वहा

 पोलिटिकल  टेन्शन  को  दूर  किया  जा  सके

 क्योकि  वहा  पर  स्टूडेट्स नमन  उतनी  नहीं  है,
 जितनी  पोलिटिकल  टेन्शन  है।

 अध्यक्ष  महिला  माननीय सदस्य  ने  क्वेश्चन

 तो  कोई  नही  पूछा  है  ।  उन्होने  सिर्फ  मश्वरे  ही
 दिये है।

 करो  एस०  रस्  हम  मैं  उनके  मश्वरा
 को  कीमती  समझता  हू।

 SHRI  SHYAM  SUNDER  MOHA-
 PATRA  (Balasore):  If  1  have  under-
 stood  the  students’  problem  in
 Jawaharlal  Nehru  University,  there
 are  only  two  political  parties  which
 have  instigated  this  moveinent'  cne
 is  the  CPM  and  the  other  is,  as  the
 students  have  told  me,  a  fraction  of
 the  BLD  led  by  the  former  Soctalists.
 If  our  friends  on  the  Opposition  can
 really  understand  the  problem  that
 the  students  have  to  be  taught  proper-
 ly  and  given  adequate  scope  for  learn-
 ang,  then  I  think  the  problem  in  the
 University  will  be  over

 The  students  have  two  demands.

 ४  of  Jawahar-
 lal  Nehru  Univermty  (CA)

 adjournment  till  Monday  But  what
 happened  on  Monday?  Unulaterally
 the  student  leaders  went  and  locked
 out  the  administrative  building  and
 said  that  they  were  on  the  movement;
 the  students  wing  of  the  CPM  declar-
 ed  that  this  movement  would  be
 taken  to  the  political  level.  There-
 fore,  it  1s  something  political  and  not
 constructive,  not  educational

 I  have  heard  1  foreign  countries
 that  people  have  a  desire  to  come  and
 read  in  the  Jawharlal  Nehru  Univer-
 sity  It  1s  not  the  name  of  Pandit
 Jawharlai  Nehru  which  is  so  impor-
 tant,  but  the  ideals  of  the  University
 which  have  been  laid  down  are  very
 important  My  hon.  fmend.  Mr,
 Banerjee,  has  said  that  the  name  of
 Jawharlal  is  so  dear  to  him  I  wish
 he  spoke  it  outside  times  without
 number  that  Pandit  Jawaharlal  was
 so  dear  to  his  Party

 It  1s  a  new  type  of  examination
 system  that  they  are  going  to  have,
 the  semester  system.  Even  the  En-
 gineering  Colleges  have  started  adopt.
 ing  this  It  1s  a  beaunuful  system;
 there  can  be  no  grievance  of  students
 getting  plucked  or  the  examination
 papers  being  handled  by  any  teacher
 who  wants  to  vicitimise,  this  is  a  good
 system  When  this  system  18  being
 practised,  I  do  not  think,  there  is  any
 need  for  a  demand  for  revalution.
 The  students  have  representation  at
 the  level  of  centre,  that  mean;  the
 level  of  Department  They  have  also
 representation  at  the  level  of  school.
 They  have  also  representation  at  the
 level  of  the  Academic  Council.  Let
 them  be  successful  in  the:  dealings
 with  these  bodies  and  when  they  come
 up  to  a  standard,  there  is  no  objection
 to  giving  them  representation  In  the
 highest  body

 As  far  as  the  demand for  better
 food  and  menu  is  concerned, I  think,
 morally,  I  am  one  with  the  :tudents,
 India  is  a  poor  country.  When  hon.
 Minister was  reading  out  the  menu,
 some of  us  probably  amiled in  our
 sleeves.  ह  felt  ashamed  of  it  When
 we  cannot  giyg  our  children  and
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 students  two  eggs,  or  a  fish  a  day,  or
 little  mutton  two  or  three  times,  why
 should  we  laugh?  It  is  a  poor  coun-
 try  and  our  attitude  and  behaviour
 has  become  the  attitude  of  the  poor
 man,

 We  want  good  food.  The  question
 is,  who  will  run  the  canteen.  I  will
 prefer  the  students  to  run  the  can~
 teen  and  manage  it.  Now-a-days,
 even  the  railway  canteen  has  ,'one  to
 the  dogs  ‘You  find  the  tea  and  other
 things  rotten.  It  seems  as  if  we  have
 all  become  thieves  and  dacoits.  Once
 I  saw  the  picture  Ham  Sab  Chor  Harn.
 All  of  us  have  become  immoral  be-
 cause  society  has  gone  down  to  the
 level  of  dishonesty.

 Let  the  students  run  the  canteen
 and  if  there  is  any  shortage  of  money,
 I  will  request  the  hon.  Minister  to
 subsidise  it  to  the  extent  that  the
 food  is  better  and  congenal  for  an
 atmosphere  of  learning.

 I  now  ask  a  question,  whether  the
 students  will  be  given  better  food
 than  what  they  are  taking  today  and
 if  there  1  any  financial  difficulty,
 whether  the  Minister  will  intervene
 and  use  his  good  offices  to  see  that
 some  subsidy  is  given.  Secondly,
 would  it  be  possible  to  invite  the  stu-
 dent  leaders  as  special  invitees  to  im-
 portant  meetings  of  the  Executive
 Council?

 PROF.  5.  NURUL  HASAN:  I  have
 already  answered  the  question  that
 the  pattern  of  subsidy  cannot  be
 decided  only  on  the  basis  of  one  uni-
 versity.  It  is  a  question  on  which
 an  overall  view  will  be  taken.
 Secondly,  Sir,  I  have  further  stated
 thet  50  per  cent  of  the  students  of  the
 pre-research  level  and  larger  propor-
 tion  of  the  research  level  are  already
 in  receipt  of  what  in  the  present  situa.
 tion  would  be  comparatively  reasona-
 ble  scholarship.  Therefore,  it  is
 not  that  all  the  students  are  being
 thrown  at  the  mercy  of  the  market
 mechanism.  Within  these  constraints,
 whatever  is  possible  is  being  done  to
 help  the

 —

 Recommendations  on  Cement
 Industry  5.)

 COMMITTEE  ON  PRIVATE  MEM.
 BERS'  BILLS  AND  RESOLUTIONS

 Frretr-rovara  Rerorr

 SHRI  G.  G.  SWELL  (Autonomous
 Districts):  I  beg  to  present  the  Fifty.
 fourth  Report  of  the  Committee  on
 Private  Members’  Bills  and  Resclu-
 tions,

 COMMITTEE  ON  PUBLIC  UNDER.
 TAKINGS

 Firry-SrvENTH,  FIFTY-EIGHTH  AND
 Frrry-Nivrs  Reports

 SHRI  NAWAL  KISHORE  SHARMA
 (Dausa):  1  beg  to  present  the  follow-
 ings  reports  of  the  Committee  on  pub.
 lic  Undertakings:

 (i)  Fifty-seventh  Report  on
 action  taken  by  Government
 on  the  recommendations  con-
 tained  in  their  Thirty-fourth
 Report  on  Indian  Telephone
 Industries  Ltd.

 (li)  Fifty-eighth  Report  on  action
 taken  by  Government  on  the
 recommendations  contamed
 in  their  Thirty-eighth  Repert
 on  the  Hindustan  Machine
 Tools  Lid,

 (ili)  Fifty-ninth  Report  on  action
 taken  by  Government  on  the
 recommendations  contained
 in  their  Forty-seventh  Re-
 port  on  Modern  Bakeries
 (india)  Ltd.


